Annexure-7

List of operational creditors (Government dues)
Name of Corporate Debtor: Max Transport Limited
Date of commencement of CIRP: 05-06-2025

List of creditors as on: 10-07-2025

All Amounts in INR ()
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Total 1,384,483,910.00 | 1,384,483,910.00 0.00 0.00
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